Speaker made reference regarding loss of lives in various tragic incidents
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The Members then stood in silence for short while.

off senferafee=r amerararar Biftrn (3rem) : arewier wdicwn, v aga & sscagut a1 2 ... (@)
HON. SPEAKER: Hon. Members, I have received the following notices of Adjounrment Motion:-
Shri N.K. Premachandran and Shri Jai Prakash Narayan Yadav regarding growing intolerance in the country, it sa anft aal & R dor ael &

Dr. M. Veerappa Moily and Shri Sudip Bandyopadhyay regarding rise in prices of essential commodities; Shri Rajesh Ranjan regarding anti-India
sentiments being fanned in Nepal.

The matters, though important enough, do not warrant interruption of business of the day. The issues can be raised through other means. I
have, therefore, disallowed all the notices of Adjournment Motion.

Now, Question Hour.
...(Interruptions)
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Now, Question. Hour.
...(Interruptions)
HON. SPEAKER: Not now, ara 3 33ft uz aaf abft 2
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HON. SPEAKER: What is it?

&€} (o)



ATl 318181 & a8 oY ey anft &n aader sifaz A ©F)

€| (caaumt )
HON. SPEAKER: Question No. 1, Shri Jose K. Mani.
... Interruptions)
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€ (caumen)
HToTolRT 31e2181 & U3 cIal &b arG adl el
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HON. SPEAKER: What is it?
...(Interruptions)
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&€} (cuaurer)
HON. SPEAKER: Q. No. 1, Shri Jose K. Mani.
...(Interruptions)
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HON. SPEAKER: I cannot assure everybody.

...(Interruptions)
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ORAL ANSWERS TO QUESTIONS

HON. SPEAKER : Q. No.1, Shri Jose K. Mani.

(Q.1)

SHRI JOSE K. MANI : The New Education Policy aims at fulfilling the demands for changing the dynamics of the population's requirements with
regard to quality education, innovation and research to make India a knowledge super power.

The declared call is "Education to All". The Ministry of Human Resources Development suggested 33 themes in two categories, namely school
education and higher education to facilitate discussion. But on going through the themes, it is observed that the higher education has totally ignored
the requirements of children with special need.

I would like to know what is the policy of the Government and whether the Ministry will take steps to incorporate this theme mainly for children with
special need under higher education.

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, the answer is this. We thank the hon. Parliamentarian for proposing this very important question.
Yes, we have taken into consideration the needs and the challenges faced by our students with disabilities. I would like to inform the hon. Member
that we had convened a meeting with the Ministries across this Government also consulted with States across the nation which included a special
feature for students and teachers with learning challenges and other disabilities.



I would also like to state here that apart from the 33 themes that have been proposed for discussion and deliberation across the nation, we have
also empowered and indicated to the States that they can additionally add, given the States' requirement, any other issue or any other factor that
they deem fit, be it for school education or higher education. I am sure the State of Kerala will also take cognizance of the hon. Member of
Parliament's needs.

SHRI JOSE K. MANI : The declared goal, as I said, is Education for All which includes quality education. Generally, quality education is provided only
in cities and urban areas. But the irony is that a majority of the students are situated in the rural areas. They have no access to education. Will the
New Education Policy ensure equity in quality education to the rural and tribal children? Also, what will be the significant strategy to stop
commercialization of education in the country?

SHRIMATI SMRITI ZUBIN IRANI: As the answer itself has indicated, if the hon. Member would glance through it, that close to 1,00,206 villages have
put up their own village resolutions with regard to Education that they seek for their village and children, be it school education or higher education
indicating that we are not confining the deliberations only to cities. I think that for the first time in the history of independent India, we have used
every democratic instrument to help engage with citizens across the nation so that they can tell us what the needs and challenges they foresee for
the places they live in.

I would also like to say here that what kind of a strategy will be evolved recognizing that the challenges we face today and the challenges we might
face in the future is a strategy which possibly will be encompassed in the framework for action which we have empowered the Committee for the
Evolution of the New Education Policy. Additionally, Madam Speaker, I would just like to say to the hon. Member of Parliament that we are
undertaking initiatives to empower children across the board who have certain challenges. The hon. Member spoke about the students with
disabilities. I would just bring one example to the fore which is that within the IIT Council, for the first time in the history of our Council and across
all IIT institutions, we have waived off all fees for students with disabilities so that we can empower our students to come into some of the most
premier institutions from across the nation and facilitate their education.

HON. SPEAKER: Shri Dalpat Singh Paraste — not present.

Dr. Shashi Tharoor.

DR. SHASHI THAROOR: Madam, the hon. Minister has announced consultations on the New Education Policy but I have yet to find further details of
who all she is going to be consulting with. We all appreciate that in our country, the fact is that there are a number of legitimate interests that need
to be taken into account including, of course, the interests of those whose ideologies differ from the present authorities which, I think, is extremely
important as well. Also, there are other groups, for example, consultations with youth themselves. There was a Youth Survey and focused
discussions conducted in collaboration with the UNESCO. What was the result of this? Has there been any publication of these outcomes of the
survey? Do we know what the youth are seeking in our Education Policy? Where have efforts been made to broaden the base of consultation in order
to ensure that as wide a cross section of views in our country is taken into consideration when it comes formulating a New Education Policy that can
truly uplift the entire nation?

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, I would like to enlighten the hon. Parliamentarian that in August itself I have written to all the
Members of Parliament. I am yet to receive his views on the National Education Policy. I am looking forward to his views. I would also like to say
here that insofar as the organization and coordination with the UNESCO and the Youth Survey that he speaks of is concerned. These deliberations
and consultations with them commenced in May, 2015. Insofar as his need to understand as to what is the expanse of the deliberations, let me state
here that we are not limiting our deliberations only to the State Governments, only to Gram Panchayats which is 2.5 lakh Village Education Councils

in the country, not only to the Blocks in all the districts but we have also uploaded Citizens' Suggestion portal on mygov.in on the 26" of January,
2015 wherein we are telling citizens to raise their concerns and voice their opinions.

Additionally, we have also sought help from all the institutions across the country - be it the Central Government institutions or the State
Government institutions or institutions for that matter not affiliated to any Government so that a wholesome policy which reflects the will of the
people of the country can be drafted and presented before the nation.

PROF. SUGATA BOSE: The hon. HRD Minister has correctly noted in her reply that *Education' since 1976 has been on the Concurrent List. However,
I am glad to note that she is also consulting the States in the framing of the new Education Policy. There is one particular area where I think there is
need for special coordination. An overwhelming majority of our students attending universities go to the State universities rather than the Central
universities. Yet, Central resources are disproportionately directed towards the Central universities. Yet, there are many State universities which are
better in quality in terms of teaching and research than most Central universities. I can mention straight away three universities in my own State -
Presidency University, Calcutta University and Jadavpur University.

I would like to ask the hon. HRD Minister whether there are going to be serious consultations about providing better support to well
performing State universities as part of the new Education Policy. If we do not do that, then, I think, it would be impossible for us to get any of our
universities break into the top league of the best 200 universities in the world.

SHRIMATI SMRITI ZUBIN IRANI: There seems to be a presumption on behalf of the hon. Member that an Education Policy which would be fructified
in the next year possibly will in no way recognize the challenges of the State institutions or universities. I would also say here that I am still awaiting
a response from the hon. Member on the letter that I had written in August with regard to what he seeks in the new Education Policy. I am sure
what he enunciated today in this House would find a reflection in his letter or communication to me.

Insofar as deliberations with the State, on the 11t" of September in Kolkata we held our consultations with the Eastern Zone in which the hon.
Minister for Education of West Bengal was very much present. Since this is a question which is confined to the new Education Policy, I would not



digress into budgeting issues. But I will state here on the floor of this House that under the Rashtriva Uchchatar Shiksha Abhivan, States are
empowered to tell the Government of India as to which institutions seek what kind of resources. We do support it.
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SHRI M.B. RAJESH : Growing decline of public education system and increasing commercialization and privatization of school education have become
a matter of serious concern. Despite the Right to Education Act, this is posing a serious challenge to the universalisation of school education.
Through you, Madam, I would like to ask, through this policy instrument, what steps the Government would like to take to arrest commercialization
and privatization of school education.

SHRIMATI SMRITI ZUBIN IRANI: As I have said before, I shall repeat again that till such time a new policy does not come into position, a framework
for action in coordination with various State Governments and agencies is not put forth to the country, it would be presumptuous of me to deliberate
as to what pathway that Education Policy shall highlight for the Government of India.

However, Madam Speaker, I take note of the concern that the hon. Member enunciates today in this House. Let me say that we have undertaken
many initiatives to improve the quality in school education. For instance, I would like to share two of these initiatives with the hon. Member here
today. One is an initiative called E-Patshala which ensures that all NCERT books in Hindi, English and Urdu from Grade 1 to 12 are made available
free not only online but also through a mobile app so that people who can access those devices not only have access to free learning materials but
also they can help build bridges with those citizens that they seek to reach out and help.

Secondly we started a programme called Saaransh which basically helps indicate learning outcomes to parents so that they can be engaged; and
gives a comparison to parents with regard to learning outcomes in the Districts, in the State and at the national level so that parents are
empowered with information and can help the child engage in subjects where they feel that there is a challenge. Saaransf also gives an opportunity
for the parents to engage with the teacher directly with regard to any problem that they foresee with their child and this initiative is not limited only
to urban centres, it is actually dedicated to the nation at large.

SHRIMATI V. SATHYABAMA: Madam Speaker, Tamil Nadu, under the dynamic leadership of our hon. Chief Minister Puratchi ThalaiviDr. Amma, has
introduced many innovative schemes that are first of its kind for the benefit of students from poor economic background and deprived class from
both urban and rural areas. The Free Laptop Distribution Scheme is one such scheme which benefits lakhs of students from poor socio-economic
background which enables them to match with students from privileged classes in cities in this age of internet and social networking. I would like to
ask the hon. Minister whether the Government of India has any plan to include and implement the Free Laptop Distribution Scheme and also
introduce all other innovative schemes under the New Education Policy, 2015 to benefit the students from socio-economic background and to narrow
down the gap between the students from privileged classes and deprived classes.



SHRIMATI SMRITI ZUBIN IRANI: Madam, at the outset, let me place on record on the floor of this House my appreciation for many innovative steps
taken by the Government of Tamil Nadu with regard to encouraging and involving not only citizens but also their students and empowering them
through many measures. However, I would like to tell the hon. Member of Parliament that her question almost sounded like the PAB meeting of my
Ministry wherein there are deliberations on items with regard to finance that are put forth. I will only say that I will not be presumptuous enough and
deny the right of the Committee which is so empowered to evolve a New Education Policy as to what direction the New Education Policy will give.
But I would also like to say here that the Government of Tamil Nadu was very much present during the Consultation Meetings in the

South Zone. There are certain initiatives that they have undertaken that we have actually studied and want to research so that they can be
forwarded to the Committee which is evolving the New Education Policy. So, I, once again, place my appreciation for the initiatives undertaken in the
State of Tamil Nadu.

(Q-2)
SHRI B. SRIRAMULU: Madam Speaker, I thank you very much for this opportunity.

Madam, tribals are very much backward in the State of Karnataka. Bellary District is having the highest population of Scheduled Tribes as a
percentage of ST population in Karnataka with approximately 13 per cent of nearly 49 lakh tribals according to 2011 Census and particularly in my
Bellary constituency, the condition of tribals is very bad. The reason for the same is illiteracy, low education and poverty. Though reservation is given

to tribals in education and employment, still due to their negligence towards development, the tribals are backward and are not getting adequate
facilities of reservation.

So, my first question to the hon. Minister is this. What are the measures that have been taken by the Government to increase the awareness of
tribals towards education and provide self-employment training and financial assistance for the employment of tribals?
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SHRI B. SRIRAMULU: Thank you, Madam. My second question to the Minister is whether the Government is encouraging tribals to start art-based
handicrafts and decorative items in which the tribals are experts, and, for that purpose, whether the Government is giving any financial assistance to
the tribals to start such business for the upliftment of these tribals.
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SHRI K. PARASURAMAN: Hon. Speaker, Madam, inadequate medical facility for the tribal population is one of the major issues in the tribal areas.
Keeping in view of the development of tribal population, our hon. Chief Minister Puratchi Thalaivi Amma has implemented various social welfare
schemes including adequate medical facility, transport, ration, education etc.

So, what kind of support is being provided by the Central Government to the well-functioning State Governments to cover entire tribal areas with
adequate medical and other facilities?
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SHRI SUDIP BANDYOPADHYAY : My question is related to the programme to attract more foreign tourists in the country. I want to give some ideas
regarding this as to how foreign tourists can be attracted. The report published in this regard 'Arrival of Foreign Tourists' is here. I request the hon.
Minister to pay attention to me. Tourists are coming but are not staying for long time. The tendency is decreasing day by day.

In West Bengal there are two places. One is Sundarbans, which is famous for Royal Bengal Tigers. You know that South Africa is overloaded with
foreign tourists because it is the most attractive place for lion safaris — walk with the lions; talk with the lions; move with the lions; stay with the
lions. These lion safaris persist over there. Why cannot you make a tiger safari in the Sundarbans area?

The second place is Darjeeling, which is known as Queen of Hills. In Darjeeling there is a place Sandakphu, which is at 12000 feet height from the
plain level. 1t is in the Kangchenjunga region. Earlier, Jammu and Kashmir used to pull foreign tourists. But today that flow of foreign tourists has
stopped. Why Darjeeling cannot be inducted in the world tourists map guide? I want to know whether the Government of India would take an
interest to include Darjeeling in the world tourists map by which more foreign tourists can be attracted.
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PROF. K.V. THOMAS: Madam, Kerala is known as God's Own Country. Every year the number of tourists, especially foreign tourists coming to Kerala
increases. What steps are taken by the Government of India as per the new National Tourism Policy to attract more tourists from abroad? I also
want to know as to how we are making use of our missions abroad as well as various Indian organisations so that more tourists are attracted to
India and especially to the most attractive and sought after destination like Kerala.
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SHRI N.K. PREMACHANDRAN: Madam Speaker, my question is in respect of allocation of financial assistance to various States. On going through
answer to Question No. 7, it is being seen that in 2014-15, the State of Kerala has not been given a single paisa as Central assistance for the



promotion of tourism. Also on going through the answer to Question No. 3, it is being seen that 4.5 per cent is the share of Kerala in foreign tourists’
visit. After Uttar Pradesh, Haryana, Tamil Nadu and West Bengal comes Kerala. In PRASAD scheme also, Kerala is being omitted.

In the answer to the Question, which is given in the written reply, it is being stated that it is because of the non-submission of the Utilisation
Certificate, but on verification of the records from the State Government, it is being learnt that it has been given. Even in the MPs' Conference also,
the Government authorities and even the Chief Minister is talking. It is being recommended by the Standing Committee also that the Utilisation
Certificate has been given. Unfortunately, the appropriate grant has not been given. My specific question to the hon. Minister is this. First, what are
the guidelines for giving assistance to various States and Union Territories for the promotion of tourism? Second, why is the State of Kerala being
denied the grant for the year 2014-15 and in other schemes also?
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SHRI K.C. VENUGOPAL: That is not fair. That is very wrong. I oppose it. Kerala has given the Utilization Certificate. ...(Interruptions)

HON. SPEAKER: No, this is not allowed. Nothing will go on record.

...(Interruptions) €/~
HON. SPEAKER: I am sorry. This will not go on record.

...(Interruptions) 3€! *
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